
. NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lM/SC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.

1 ST150138-5014212017 & F.0159458-5948712024 28-11-2024 05-12-2024
5027912017 & 51437-

5144512017 & 5150912017 &
5157112017 & 51931-

5193912018 &52721/2018
-

&52730/2018 & 52732/2018

2 STI5100512020 F.015972112024 29-11 ..2024 05-12-2024

3 STI5288012018 F.015972212024 29-11-2024 05-12-2024

4 STI5343412018 F.015972312024 28-11-2024 05-12-2024

5 STI5127512018 F.015972412024 29-11-2024 05-12-2024

6 STI5168812017 F.015972912024 28-11-2024 05-12-2024

7 STI5079612017 F.015973012024 28-11-2024 05-12-2024

8 STI5232212019 F.015973212024 29-11-2024 05-12-2024

9 STI5146212019 F.015973312024 29-11-2024 05-12-2024

10 STI5098412020 F.015974512024 03-12-2024 06-12-2024

11 STI5007112019 F.015974612024 03-12-2024 06-12-2024

12 STI5249112016 F.0/59747/2024 03-12-2024 06-12-2024 I
13 Ii ST/53672/2018 F.0/59748/2024 03-12-2024 06-12-2024

14 Ii ST/55485/2023& F.0159751-5975212024 03-12-2024 06-12-2024

II ST/52053/2022
15 I! ST/2639/2012 F.015975312024 03-12-2024 06-12-2024

,,

I M/SC ORDER
I

1 ! STI5483812023 M.OIS100112024 28-11-2024 05-12-2024

2 , STI5104812020 M.015060812024 29-11-2024 05-12-2024

3 ST/51688/2017 M.0/50609/2024 29-11-2024 05-12-2024

4 ST/50383/2018 M.0/50626/2024 28-11-2024 05-12-2024

5 I ST/54980/2023 M.0/51018/2024 03-12-2024 06-12-2024

\A I

~
~ 1 .... ' .......

I DEPUTY REGISTRARi

Customs, Service Tax & Anti Dumping Brancn
WEEKL Y DISPATCH STATEMENT
FROM 02-12-2024 TO 06-12-2024

uploaded in PDFformat on the CESTATwebsite immediately after signature ofthe Hon'ble members on the same day for the parties and public at large.
Thus all-the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.


